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ROURKELA STEEL PLANT 

2903. SHRI GADILINGANA 
GOWD: Will the Minister of STEEL, 
MINES AND METALS be pleased to 
state : 

(a) whether it is a fact that Rour-
kela Steel Plant and Hindustan Steel 
Ltd. have entcred into a contract with 
certain firms for the supply of iron ore 
and manganese without inviting tenders 
from other firms; 

(b) if so, the reasons therefor; and 

(c) the names of firms with which 
the Steel Plant has entered into the 
.above contract? 

THE MINISTER OF STATE IN 
THE MINISTRY OF STEEL, MINES 
AND METALS (SHRI P. C. SETHI): 
(a) to (c). Presumably the Hon. Mem-
ber is referring to the contracts enter-
ed into between the Rourkela Steel 
Plant, Hindustan Steel Ltd., and Messrs. 
B. Patnaik Mines Ltd; Messrs. Misrilal 
Jain and Sons, and Messrs. Rungta & 
Sons. Pvt. Ltd., in July, 1966 for sup-
ply of iron oro and manganese are on 
a long term basis. If so, the opera-
tion of the contracts with the three 
mJne..owners has been taken over by 
M.M.T.C. since July 1, 1967. The CD-
tiro transactions, including the reasons 
for DOt inviting tenders, have already 
been elI1IJIIined by the Committee on 

Public Undertakings who submitted 
their Report in December, 1967. 

NEW RAn-WAY LINES IN ANDHRA 

PRADESH 

2904. SHRI GADILINGANA 
GOWD: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) whether it is a fact that Gov-
ernment of Andhra Prdaesh has urged 
the construction of some new railway 
lines to facilitate transport in the State; 

(b) if so, the lines recommended; 
and 

(c) the lines accepted for survey by 
the Central Government? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) 
and (b). The Government of Andhra 
Pradesh havc recommended the follow-
ing new railway lines for the Fourth 
Plan: 

(i) Ongole-Hyderabad via Nagar-
junasagar. 

(ii) Bailadilla-Kothagudem. 

(iii) Bhadrachalam Road to Kov-
vur. 

(c) Engineering and Traffic surveys 
for a new line from Dantewara (Baila-
dilla) to Bhadrachalam Road and fea-
sibility-cum·cost studies for the Bhadra-
chalam Road-Kovvur link have already 
been carried out. 

IMPORT OF STUDIO EQUIPMENT AND 

RAw FILMS 

2905. SHRI GADILINOANA 
OOWD: Will the Minister of COM-
MERCE be pleased to state: 

(a) whether it is a fact that the Gov-
ernment of Andhra Pradesh have re-
quested for allocation of foreign ex-
change for the import of latest studio 
equipment and raw films for the pro-
ducers in the State; and 

(b) if so, the action takeD by Gov-
ernmont in the matter? 




